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J I 
LEGISLATIVE ASSEMBLY. 

WlIl, the undersigned, Members of the Select 
Committee to which the Bill to provide for the 
modification of oertain import duties relating to 
fOitering and development of the steel industry 
in British India was referred, have considered 
tht' Bill and have now the honour to submii 
this our Report, with the 'Bill annexed. thereto. 

TAt 9th Ftbrwry, 1931. 

20S LA~ 

2. We do not propose that any amendment 
Ihould be made in the Bill. 

3. The Bill was published in the Gazette of 
India, da.ted the 31st January, 1931. 

4. As the Bill has not been altered it does not 
require re·publication, and we recommend that 
it be passed &8 introduced. 

MD. YAKUB. 

G. RAINY. 

E. F. SYKES. 

HARBANS SINGH. 

SATYENIlRANATH SEN~ 

S. G. JOG. 

• 



I';t, 
.rAe RECOMMENDED BY TUB SELECT COMMlTTlIIlI. 

A 

BILL 
TO 

Provide JOT the modification oj certain import 
dutiel relating to the fostering and develop· 
ment of the 8leel industry in British India. 

WUER1IlA.S it is expedient to remove the existing . 
inequality of tariff treatment as between manu· 
facturers in British India and manufacturers 
abroad of certain articles made of iron or steel: 

AND WHEREAS it is expedient, in pursuance of 
the policy of discriminating. protection of indus· 
tries in British India with due regard to the well. 
being of the oommunity, further to provide ~or 
the fostering and development of the steel In-
dustry by increa5ing the import duty leviable on 
certain railway materials made of iron or steel: 

It is hereby enacted as follows:-
1. This Act may be called the Steel Industry 

Short title. (Protection) Act, 1931. 

2. In the Second Schedule to the Indian 
Amendment of Second 

Schedule to Act VIII of 
1894. 

Tariff Act, 1894, there VIUof189'-t 
shall bo made the amend-
ments specified in the 
Sohedule to this Aot. 

THE SCHEDULE. 

(See 8ection 2.) 

Amendments to the Second SchedUle to tile Indian 
Tariff A.ct, 1894. 

1. In Item No. 61,-
(a) in the tWrd sub·item, the word" rivets .. 

shall be omitted; and 
(b) in the fifth sub·item, the braokets, words 

e.nd figures "(see Nos. 63 and 150) u 
and the words" and fastenings there-
for other than tie· bars " shall bo 
omitted. 

2. In Item No. 63, the words "fish bolts and 
nuts," and the words" switches, crossings and 
the like materials made of a.lloy steel" shall be 
omitted. 

3. For Item No. 145, the following items shall 
be Bubstituted, namely :-

·"145 , IBON OB STEJIlL BOLTS "-liD 

I NUTS, inoluding hook-bolta 
and nute for roofing and fish 
bolts and DutS. 

Re. 2-4·0 
owt. 

per 

145A I !BON OJ!. S1'JIIBL lUVlCTII • • RII. 2 per o"'t." 

4. In Item No. 150,-
(a) in sub·item B, for the words " Switches 

and oro88inga and the like materials 
not made of alloy steel, inoluding swit-
ches and orossings and the like mate-
rials", the words " Switches and 



orossings inoluding stretcher bars and 
other component parts, and switches 
and orossings inoluding stretcher bars 
and other oomponent parts" shall be 
substituted ; 

(b) in Bub·item C, the words" and keys and 
distance pieces and the like for use 
with suoh sl~pers II shall be omitted ; 

(e) in sub·item D, after the word co Spikes II 
the words and brackets" (other lihan 
dogspikes)" shall be inserted; and 

(d) the following sub·items shall be added, 
nam.ely:-

.. E. Doppikee • RI, 2·'·0 per on 
F. Gibt, oOtterB. keys, dlatance Re, 2 per c'Wt," 

pieces aDd ~ fa_tenmp 
for UN with iron or steel 
aleepers. 
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GOVERNMENT OF INDIA. 

LEGISLATIVE ASSEMBLY 
D EP ARTMENT. 

Report of the Select Committee on the 
Bill to provide for the modification of 
certain import duties relating to the 
fostering and development of the 
steel industry in British Inditl, with 
the Bill as recommended. 
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